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Title: Introduction of the Institutes of Technology (Amendment) Bill, 2016.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH JAVADEKAR): I beg to move:

"That the Bill further to amend the Institutes of Technology Act, 1961, be taken into consideration."

First of all, I will just express my happiness over the four hour-debate we had on the other day on the NIT Bill. This Bill is a similar one in a way. It is
about introduction of new IITs. The quality of debate and the unanimity of purpose that were on display two days ago are very important because
after 70 years of Independence, we have achieved expansion of education. Now, we all should worry about quality of education, affordability of
education, etc. To that extent, the debate was very heartening one.

The Bill that we are bringing about is about the Indian Institutes of Technology. Originally, the law was enacted in 1961. After that, the first
amendment was carried out in 1994 to include IIT, Guwahati. Then, there was another amendment to include IIT, Roorkee. It was to declare
Roorkee Engineering College as IIT, Roorkee. That was done in 2002. In 2012, the IITs of Bhubaneswar, Gandhinagar, Hyderabad, Indore, Jodhpur,
Mandi, Patna, Ropar and Varanasi were included. So, now we have a very robust system of Indian Institute of Technology.

Today, with this Bill, we are now including six new IITs, Tirupati, Palakkad, Dharwar, Goa, Jammu, and Bhilai. We have a wonderful institute in
Indian Institute of Mines, Dhanbad. We are declaring that also as an institute of national importance and we are integrating it with the IIT system.
So, this is the technical aspects of the Bill.

In Jammu, we are having the function and I am going there on 6™ of August. The site for setting up of IIT, Jammu has been selected. Around 400
acres of forest land has been de-reserved and handed over to Department of Higher Education in the State. The KCS College of Education has been
approved as a temporary campus for commencement of its academic session 2016-17 and the society has been registered. That is because some
IITs started last year. So, we started with society as a format. But before awarding degrees we have to convert them into IITs proper so that they
can grant degrees. So, the society has been registered under the Societies Registration Act.

As far as the Institute at Bhilai in Chhattisgarh is concerned, we will be opening that on 7t August. Around 349 acres of land in Kutelabhata village,
District Durg of Bhilai along with 88 acres of land in village Sirsa have been selected for setting up of IIT, Bhilai. I am sure it will become one of the
best IITs.

In Andhra Pradesh, IIT, Tirupati has been registered under the Societies Registration Act. Around 460 acres out of 511 acres of land has been
handed over by the State Government. The academic session has commenced last year.

For the IIT at Kerala, IIT, Madras is the mentor Institute. It will be functioning at Palakkad. It has been registered under the Malabar Societies
Registration Act. A total area of 500 acres, Government land 134 acres and private land 366 acres — out of the total private land 209 acres have
been acquired — is earmarked. The academic session has commenced in 2015-16.

We will be laying the foundation stone for IIT, Goa and IIT, Dharwar on 30 ™ and 31%L. It is already ready and we are going to inaugurate. The site
for setting up of IIT, Goa is in Loliem of Canacona Taluka in south district. Academic session started in 2016-17 and Goa Enginnering Campus has
been identified as temporary campus and the society has been registered.

As far as IIT, Karnataka is concerned it is going to be in Dharwar. It will be opened. Shri Pralhad Joshi represents that constituency. He represents
that constituency. The site for setting up of a permanent IIT campus in Dharwad is 470 acres. All the Chief Ministers of respective States are also
coming. This is a very big event for the Indian education system. I am very happy to report that this year, baring very few seats technically,
otherwise, IITs are full now. There is no vacancy. It is absolutely on merit. It has worked wonders. This is giving us new strength.

IITs, NITs, IIITs, IIM, IISCs are all our institutions of pride. They are recognized throughout the world as centres of excellence. Yes, in
international ranking, as we were discussing earlier during the Question Hour, our status does not go rather well. Actually, the status is very good
but that requires a strategic approach because perception carries 40 per cent weightage in international ranking. How to improve perception along
with performance? There, I need the cooperation of all sections of this House, For the sake of perception battle and performance, we all need to
come together, brainstorm things, come out with a concrete plan, and make endeavour so that the quality and appreciation world over increases.
Thereby, we can achieve the place for higher education because that is the key for new research, new innovation and new prosperity for the country.
A long-term sustainable prosperity comes through research, innovation and high quality of higher education. To that end, today's Bill is an important
milestone. Though in a way, it is a technical Bill, yet I would like the hon. Members to respond to it because it is an important milestone. Therefore,
I invite the debate in the House.

HON. DEPUTY SPEAKER: Motion moved:
"That the Bill further to amend the Institutes of
Technology Act, 1961, be taken into consideration."



SHRI GAURAV GOGOI (KALIABOR): Sir, I rise in support of this Bill. This Bill discusses the future of India's most prestigious science and technology
institutions. I am sure that after the smooth passage of the Bill in both Lok Sabha and Rajya Sabha, the families and students of Tirupati, Palakkad,
Goa, Dharwad, Bhilai and Jammu will see a long pending dream of theirs come true. I wish everyone the best.

When we talk about the institutions of national importance, one of the implications is that they are able to confer, award their own degrees. This Act
is an Act of Parliament and came into being in 1961. I agree with the hon. Minister that often in our approach to education in the past, we have
focused on quantity and numbers. Whether it is about number of schools or colleges or students or teachers - we have achieved a fair deal in that.
Our literacy rate at the time of Independence was close to 50 per cent; it is now close is 75-76 per cent. But, as the Minister pointed out, this has
been a part of the educational debate for the last six to seven years that the focus must be on quality. What do we mean when we say quality? That
whatever the students are listening in their classrooms, they are able to understand; not just repeat it at the time of examinations. When we talk
about quality, we mean research. Our school, our college or our university is not a place where only degrees are awarded to students but also
knowledge is created. Knowledge is being created through research. We have diversity of students. Students from across India, across the SAARC
nations, and across the world should be studying there, so that students can learn from each other; there can be peer to peer learning.

There was a time in our Indian history when universities of Nalanda and Taxila were considered as world centres of academic excellence. People
from across the world would really strive hard to study at these institutions. That is why we are talking about quality and that should be our aim.

Sir, I remember at this time Pandit Jawaharlal Nehru in his 1956 address at IIT, Kharagpur when he looked with pride towards where this IIT was
standing. He said that this is a monument to India's future, this institute represents India's urges and this institute, in the future, will define India's
leadership. Therefore, when we are talking about IITs, it is not simply about having these institutes in different parts of the country. We are, in fact,
talking about India.

In today's world, if there is one country and one society which puts the ultimate priority and emphasis on education, it is that of our country, India.
Where else in the world will you find a Goddess of Knowledge as in Maa Saraswati? Where else in the world will you find a God of Engineering and
Architecture as in Lord Vishwakarma? Our nation has given Aryabhatta who gave the world the power of thinking about 'zero'. Our world gave the
world Ramanujan who inspired the world of Mathematics. Our nation gave the world C.V. Raman who inspired the world with Physics. Our nation
gave the world the late A.P.]. Kalam who talked about nuclear energy as a peaceful method of development.

Sir, today when we talk about the Parliament as a temple of democracy, then, surely our IITs are the temples of science and technology. Therefore,
I am proud of the service that our IITs have rendered over the last couple of decades. It was not easy to begin with. The IITs, in the beginning,
were set up through foreign collaboration and international aid. Indian Institute of Technology, Kharagpur was set up with support from UNESCO.
Various IITs were set up with support from Germany, the former Soviet Union, the United States of America and the United Kingdom and we are
thankful for the aid of those countries that they extended at that point of time.

But the first IIT which was indigenously developed by Indian academicians without any foreign collaboration, I am very proud to say, is IIT,
Guwahati in the State of Assam. Over the last couple of years, in a very short span of time, IIT, Guwahati is ranked as one of the top 100
universities in the world which are of less than 50 years in age and I am very proud of this fact. When I am talking of IIT, Guwahati, then I cannot
forget the contribution of the late Rajiv Gandhi who gave birth to IIT, Guwahati through the Assam Accord of 1985.

Sir, we are talking about science and technology and if there is one primary factor behind a globalised world, behind a rapidly changing world,
it is that of technology. Technology has been able to flatten the world in unimaginable ways. When I was a young student in school, the computers
were so big. There was a separate monitor, a separate key board, a separate central processing unit, a separate dot matrix printer and a separate
scanner. A couple of years have passed and then you find that the computers became smaller. There were laptops. A couple of years down the line,
now your entire computer is your palm. One mobile phone acts as a printer, the same phone acts as a camera, the same phone acts as a scanner,
the same phone acts a modem and you can send email through the same phone. This is how fast the world has evolved and how technology has
evolved.

Today, we have to understand what Pandit Nehru said. He said that IITs should be at the forefront of technology and that is my dream as a
young Indian that our IITs are not just members of technology change that is taking place, but it is at the forefront, that we really have to see that
what is happening in the world of technology, what are the latest inventions.

Today, cars do not need a driver. They are driving on their own. Cars are running on batteries. Today we can speak to our mobile phones. We
can give voice commands to the fridge and we can give voice instructions to our TV. Today is a day of artificial intelligence. We are giving data from
our mobiles as to where our location is. The latest mobile game Pokemon Go focuses on location based data. Today is the day of cloud computing.
Gone are the days when one computer used to occupy an entire office. Today is a whole new world. The latest inventions are coming up. Therefore,
if we really want to ensure that India is not behind the world in terms of technology but it is leading the world in terms of technology then we must
focus on our IITs and try to see how we can support them.

In this case, in 2010, the Anil Kakodkar Committee was set up. It outlined a path of how to make our IITs even more greater and how to
make our IITs not just places where students come and get degree but how to make our IITs a source of wealth in terms of knowledge. It also
outlined that if you really want to create knowledge in IITs or any higher educational institution, you must focus on your Ph.D. students. It is the Ph.
D. students who, through their three or four years of research, really go into the depth and are able to create something new. In this case, we have
much to achieve. If you see how many Ph.D. graduates come out of USA or China in the field of engineering and technology every year, their
numbers are close to 8,000. But if you see the same thing as to how many Ph.Ds. every year do we create in the field of engineering and technology



in India, it is just 1,000. So, the Anil Kakodkar Committee outlined a target, a very ambitious target I must say, that every IIT institute should have a
faculty of 1,200 professors and should have close to 12,000 students. Where do we stand now? On an average, each IIT has close to 400 to 500
professors. It is far away from 1,200. Every IIT has around 5,000 or 6,000 students on an average which is far from 12,000. If we really want to
achieve a target where there are 40,000 Ph.D. students studying in one IIT; where 40,000 Masters students are studying in one IIT, where 80,000
Under-Graduate students are studying in one IIT; then we have a lot to do. How do we support this? We have to focus on research infrastructure. I
hope, when we are talking about this Bill, we are not just talking about setting up or converting existing institutions into IITs but are really coming
up with a long-term plan as to how to expand the research infrastructure so that our own Ph. D. students do not go to an American or Canadian
university to get access to their technology and their labs. The very same lab, the very same instrument, the very same high quality faculty support
can be found in our domestic IITs. That should be the aim. It is a 278 page Report. It is a very extensive work. I have managed to read the
executive summary so I am sharing from there. It said that you must focus on research infrastructure. They talked about special laboratories.

Sir, just imagine that IITs have special laboratories which collaborate with State Governments or District Administrations on projects which
are relevant to that State. If the IIT, Guwahati collaborates with the State Government of Assam on flood management; if the IIT in Delhi
collaborates with Delhi on urban planning; if there is IIT in another State which collaborates with the State Government on climate change and
agriculture or a new technology or a technology which is affordable or a technology which is contextual or a technology which is accessible then it
could be a great thing.

Then, after special laboratories, the Commission talked about research parks. We must have a greater collaboration between the industry and
the academia. If we want our domestic industry to come up with new technology, if we actually want start up India, if we want our Indian industries
to innovate or invent then they must collaborate and must have the academic support. Therefore, these universities must have research parks where
industries sponsor and fund research projects.

Sir, I am a great believer of private philanthropy. I appreciate the sentiment and I acknowledge that every time a business family or a
corporate in order to contribute to education sets up a different private engineering college or sets up a different school or a different college. But
instead of private corporate philanthropists setting up different schools or colleges, why can we not create a mechanism by which they contribute to
our IITs or our IIMs? Why do the top Indian industrialists need to donate to American Universities and set up a $ 10 million chair? Why can they not
give the same money to our IITs? Why cannot we create the same mechanism if it does not exist? Our universities should allow private
philanthropists to donate to set up labs, to donate to set up hostels, to donate to set up canteen. I am a big believer of that. aror sadt sern 3t 2,
Afdwor 1ot w1 st azen oft Jon enfdu Ry S gary weft elter &, A aweft afsraf3idt wast et &t asm st wlwilcer sl AforalRid &, saa add @) apr as A1a azar & ot
o2 iz and.and. & B dta A o wow Rear 3, sa Red @ Furson uSem wft wft sererar 3 Rear e A sen &, the relationship turns sour and then we get
into a relationship of conflict between an IIT director and the Ministry, or between the IIT council and the UGC, The IIT was set up as an Act of
Parliament. Let us give it the respect that it deserves. When we talk about respect, what is the first thing that we should give? We should give
autonomy. We have set up a Commission. It is very well, I understand, that a Commission has been set up. But, what is the Government's view on
that? What are the steps that they are going to implement? Why is it not clear? Why is it not transparent? How are they outlining? Yet, we hear
astonishing news that instead of thinking about what is the future of IIT, what new laboratories will be set up, we hear what food will be served in
the canteen. How is that a reform based approach towards IIT?

We need our IITs to be given the maximum support. For that, I appreciate that if in our times, in the UPA Government, when we really wanted
to initiate a bold technology project such as the UID project, such as the Aadhaar project, we created a separate Department of UID and got
someone who is well-experienced, got someone from industry background to set that up. You saw that within a short span, Aadhaar was enrolled.
This Government, the current Government also wants to use the benefit of that technology platform only now. But, why cannot we do something
similar? Why not we have a council headed by someone who is a specialist from the world of academia who can act as a bridge between the
Government and the IITs and really formulate a plan with annual milestones and achievements?

I am only saying this because I feel that our students are not getting the support that they need. When I travel to foreign universities or meet
professors from the best universities, they say, Ph.D. students in IITs are very smart, very brilliant, very good, very hard working. But then what are
we doing with our students? We are increasing their fees. Their fees was initially Rs. 2 lakh to Rs. 2.5 lakh. This Government wants to now increase
the fees to Rs. 4 lakh. How is that possible? If you really want to expand the infrastructure of IIT, please give the money yourself. Do not raise the
money from students. These students come from very hard working families. Their families and their parents work really hard. As it is, they spend so
much in the years preceding the IIT entrance exam because they have sent their students to coaching institutes. Earlier coaching students used to
prepare for IIT from class 10, class 11. These days they start preparing from class 8. From class 8 to class 12, they are spending close to Rs. 1 lakh
on cracking one examination. So, already before they have paid your IIT's tuition fees, they have spent close to Rs. 7 lakh to Rs. 8 lakh just
preparing for the exam. Then, after getting into IIT, you want to increase the burden and increase the fees. That is absolutely not fair. We demand
that the fees should not be increased. Rather the Government should give more scholarships; rather the Government should give more hostels.
Rather the Government should ensure the students from all backgrounds, especially those who come from a poor background, irrespective of their
caste or community, get the utmost attention and respect. These students are under tremendous pressure to crack the IIT exam. There are not
enough IITs. So, there are so many applicants and finally when they enter, they are already suffering under tremendous pressure. Therefore, they
need counselling. Counselling should be a very important part of our IIT educational system. It is very sad when a bright young life is lost because
somebody commits suicide. It is very sad that when a bright young life is lost because of the academic pressure and the depression that comes after
studying in IIT. We must offer more counselling and support to these students.

Sir, in IIT Guwahati, there was a case in 2014 of a young boy, Tushar Yadav, who died under very mysterious circumstances. The parents of that boy
are still running from door to door asking for clarity as to what happened. They thought that their future was secure after Tushar got entrance into
IIT. But no, their future was dashed. What is the truth? I hope that this debate will talk about the pressure and academic-related stress on children.

Lastly, I agree that this Bill is good. Yet we need a greater public debate on our temples of science and education. We want these temples to be
producing scientists who would lead the world, producing thinkers who would change the world. Therefore, the focus must be on creating research
projects and research parks. There is one research park in IIT Madras. I expect and I hope that this debate will lead to setting up of another



research park, maybe, I hope, in the first indigenously developed IIT, which is IIT Guwahati. My request to the hon. Minister is to create a research
park with a start-up capital of Rs.50 crore. Let it contribute and work with the State Governments of the entire Northeast region.

Today when we talk about IITs, let us talk about it with a perspective of future. Let us remember what Pandit Nehru ji said: IITs must be our
forefront and India must re-live its traditional role of being a source of wealth and knowledge for the entire world. Let us reclaim that position. That
is our cultural history. That should be the priority of our foreign policy; that should be our education and approach. I hope that this debate will talk
about our future roadmap for our temples of science and education. Thank you very much.

HON. DEPUTY SPEAKER: Hon. Minister, the hon. Member has raised two issues. One is regarding hiking of fee and the other is regarding counseling.
Many suicide cases are happening in our higher education realm.

SHRI PRAKASH JAVADEKAR : Sir, I have noted these points.

SHRI PRALHAD JOSHI (DHARWAD): Thank you, Sir, for giving me this opportunity. For me, this is a historical Bill because one of the proposed IITs
is going to be located in my constituency. The proposed amendment is to the Institute of Technology Act of 1961 inserting and amending various
clauses including Sections 2 and 3 establishing six new IITs and conversion of ISM Dhanbad into IIT Dhanbad. By amending Section 38, the status of
national importance will be given to these institutes. I thank the hon. Prime Minister, Shri Narendra Modi because this was a long pending demand of
the people of Karnataka — not only of North Karnataka but of entire Karnataka.

Despite Karnataka being one of the most developed States, we did not have IITs. Though we have Indian Institute of Science, Indian Institute of
Management, there was a feeling among the people of Karnataka that despite being a developed State and even being the education hub —
Banguluru is called the Silicon City and Karnataka is called as the Silicon State — it did not have an IIT. For that, I thank our Prime Minister, Modi ji;
the hon. Finance Minister who announced a new IIT for Karnataka; the former Minister Shrimati Irani and the present hon. HRD Ministers Shri
Prakash Javadekar and Shri Ananth Kumar.

I thank all the hon. Members — Shri Suresh C. Angadi, Shri PC. Gaddigoudar, Shri Udasi — for supporting it to locate in Dharwad because it is the
hub of education in Karnataka. That is why, I extend my hearty congratulations and thanks to the hon. Minister. He has also accepted our invitation
to inaugurate it on 315 at a temporary location, which itself is a good location. Taking this opportunity, I also thank the Government of Karnataka
which is providing 470 acres of land free of cost.

Sir, at the very outset, I would like to make one request to the hon. Minister. In the Bill, it is mentioned as Dharwar. So, I request him to make it
Dharwad. The Britishers used to pronounce it as Dharwar, but now it has been officially re-named as Dharwad. So, I would request him to amend it
as Dharwad.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Now, you want in the name 'd" instead of 'r'.
SHRI PRALHAD JOSHI : Yes, 'r' should be replaced with 'd'. It is Dharwad.

Sir, Dharwad is a famous city. As you know, Pandit Bhimsen Joshi, Basavaraj Rajguru, Mallikarjun Mansur, Dr. Gangubai Hangal, Vinayaka Krishna
Gokak belong to Dharwad. So many musicians and litterateurs belong to that place. Even the world famous musicians come to Dharwad just to
salute the soil of Dharwad. That is the importance Dharwad has as far as culture is concerned.

SHRI TATHAGATA SATPATHY (DHENKANAL): Which musician is from Dharwad?

SHRI PRALHAD JOSHI: Pandit Bhimsen Joshi is from Dharwad. Dr. Gangubai Hangal and Basavaraj Rajguru are all luminaries in the field of music.
PROF. SAUGATA ROY (DUM DUM): Where is Girish Karnad from?

SHRI PRALHAD JOSHI : Girish Karnad is also from Dharwad.

HON. DEPUTY SPEAKER: Hon. Members, let him speak. Do not divert his attention.

SHRI PRALHAD JOSHI: Girish Karnad is from Dharwad; Jagannathrao Joshi is from Dharwad; and Pralhad Joshi is also from Dharwad.

Sir, whatever good things have happened for Dharwad, especially the northern part of Karnataka, they have happened during the tenure of the NDA
or the BJP Government. That is also a very important point to be noted here. South-Western Railway Headquarters, which was located at Bengaluru,
was brought back to Dharwad by Atal Bihari Vajpayee Government. The Golden Quadrilateral went through Dharwad-Haveri-Davangere, which is a
major part of North Karnataka. It also happened during Atalji's Government. An IIIT and this IIT have been brought there during the period of Atalji
and Shri Narendara Modiji. I thank this Government from the bottom of my heart.

Having said that, it is highly commendable that this Government has taken a decision to start six new IITs. In last so many years there were 16 IITs
and the expansion was in a very slow phase. I do not know the reason and I am not criticising anyone for that. But I only want to put the record
straight. In 60 years, there were established only 16 IITs. But the dynamic decision of Prime Minister Shri Narendra Modi to establish one IIT in each
State is bringing all these changes and these new IITs have come to six places, including mine also. So, I support this Bill.

In this regard, there were some articles and some discussions also against the expansion of IITs. Some people also gave justification saying that the
brand image of IIT will come down, but I do not agree with this argument. India is a young country today with 125 crore people. We are having one-
sixth of the world's population. Out of 125 crore, more than 60 per cent is the young population. The IQ level of our kids is very high and they are
very talented. Most of the leading software engineers in the world are from India today. It is a huge country and we need to give every Indian, who
is having the capability to understand and who is having a sharp thinking mind, an opportunity. C V Raman was once asked 'What is the secret of



your success?' He replied and I quote: "Think it will flash, search will find." We should make our students think and we should make our students
search. That is why, we need more institutes of higher education.

15.00 hou

Ancient Indians were known for their knowledge. We know how reputed were the institutions of Nalanda and Takshashila where people from world
over used to come for research and study purposes. We know the treasure of knowledge we were having. I would like to remind you here that a
Turkish King set the Library in Takshashila on ablaze and it took three months to extinguish that fire. To destroy all those books, it took three
months. That was the quantum of books and literature that was stored in that library. To destroy this knowledge of India, the Turkish King set the
Library ablaze. It burnt for three months. That was the treasure of knowledge.

As Gaurav has already quoted, the concept of Cheiro was the gift of India to the entire world. People were not knowing the concept of Cheiro, in
numerological terms. That is the strength of India. We had Aryabhata and Charaka and India is the knowledge hub. That is why we need to have
more and more quality higher educational institutions. I will deal with it at a later stage.

Sir, 14 lakh students apply every year, but there are only about 10,000 vacancies. While 14 lakh people appear in JEE, the actual capacity intake is
only 10,000. In India where we are having more than 60 per cent of young population, we have to create capacity building that fulfils their urge for
knowledge.

Another point is about the IITians who graduate from these institutions. The other day Prakash Javadekar Ji said that Rs. 18 lakh is spent on an
IITian. After doing all these things, they go abroad and would not come back. This is one of the arguments which some people are placing. As far as

the IIT is concerned, as quoted by the hon. Minister on 15t" July at IIT, Delhi, for example, only 10 per cent of IITians from Chennai are likely to go
abroad and the remaining want to do some innovative things here; and some of them are working here also. Of course, brain drain is there, if you
consider the entire field. Eighty-five per cent of our young generation is going abroad for higher education and most of them are not coming back.
However, as far as IITians are concerned, it is reducing considerably. In 1980, it was 50 per cent; now, as per an estimation, there may not be any
correct report, but from various articles that I have read, it is between 10 per cent and 15 per cent today.

We need more and more higher educational institutes, which can provide better educational facilities. Therefore, I strongly support the setting up of
more IITs and more NITs.

SHRI MALLIKARIUN KHARGE (GULBARGA): Hubli-Dharwad!

SHRI PRALHAD JOSHI: I have already mentioned about Hubli-Dharwad, before you came. It was only because of your support, Kharge Ji, it has
come to Hubli-Dharwad. The best hospital of the ESI had gone to Gulbarga because of you, Sir. I would like to place that also on record.

As far as quality is concerned, we need to think about it very seriously. It is not because of any mistake of this Government, but there out of
sanctioned posts of 16,600, only 5,928 posts are vacant. This has to be really given a thought, Sir. The ratio, especially in IIT, should be 10:1. Today,
except in one IIT, this ratio of 10:1 is not being maintained.

This Government has been there in power for the last two years. Under the dynamic leadership of Shri Prakash Javadekarji, I am quite hopeful
and confident that this will be taken care of by the faculty including that of the Dharwad IIT. They need to take care of our younger generation and
they will do that. Shri Narayana Murthy has said that as far as IITs are concerned, we have to take this into account. Even in his recent addrss at
Bengaluru, Shri Narayana Murthy said and I quote: "In order to produce good research at IITs, Indian Government has to be persuaded to create
institutions that fund research projects."

Today research is becoming just a fashion. Most of the people go for PhD to just prefix the word 'Doctor’ before their name. We are talking
about the concept of 'lab to land' in the case of agriculture. This has to be made applicable as far as IITs are concerned. Involvement of the private
and corporate sector is required to have a proper research because et et st Sor ot v uzewar &) Most of the brilliant and top class students naturally
go to the corporate sector. We have made CSR a mandatory thing for the corporate sector. I would like to know whether the Government can think
of making it mandatory to invest something in these higher education institutions. The best available talents in the IITs go to the corporate sector
within the country. This is a loud thinking. It may not be having any logical support. But, my thinking is that we should make the corporate sector
also to involve itself in the higher education because ultimately they spend so much on so many other things.

There is a suggestion that the IIT, Dharwad should be encouraged to collaborate itself. We have three universities and four engineering colleges

within the city. That is why, I would suggest that it should act as an incubation centre. We know about the standard of an ordinary engineering

graduate today. Every year, 15 lakh students are coming out from various universities. As per an estimate, only 80 per cent are employable today.

Taking this as an opportunity, I would strongly suggest the hon. HRD Minister, who himself is a very enlightened, knowledgeable and dynamic man,

to upgrade the standard. I would like to know as to what the Government can do to upgrade the standards of engineers who are being produced by
private institutions as a commodity. This is a very serious matter. Engineering graduates are applying for the post of Khalasiespecially in Railways
and in other Departments also. It is a shameful thing for the policy-makers like us. Where is the policy going wrong? This has to be very seriously
thought over with all concern to our younger generation.

There should be a local tinge for every higher education institution. For example, Dharwad University has developed a cotton seed. Today, even
colour cotton is produced. We are getting directly red cotton, green cotton and so on. I am talking of all the IITs. I know about the IIT, Dharwad. I
would like to know whether the IIT Dharwad can do anything extraordinary in textile, This has to be thought over. There are so many things.

There is another suggestion of the Narayana Murthy Committee that faculty should be on contractual basis and their performance should be
continuously apprised and evaluated. If we evaluate every five years their performance, they will also be having this in their mind. Previously, there
was a thinking that people do not want to come to Government job and especially for teaching job because the salary was less.



Today after the 7th Pay Commission Report has come, they are getting handsome salaries. That is why they would join. But if their
performance is not good, if they are not inspiring the students as far as research is concerned, thinking is concerned, approach is concerned,
retaining them is not good. This is what Mr. Narayana Murthy has said. I feel this should be very seriously thought over.

Earlier I was speaking about the standards of education. There are only 17 institutions from India that figure in the top 500 universities and
institutions of learning in the world. As the Minister has already stated in the initial remarks, perception matters. All of us together have to think
about it and find out a way in which this perception can be changed at the forum of world educational institutions. This has to be thought over.

As I have already said, there should be involvement of corporate sector not only in research but also in establishing new institutions of higher
education. A IIIT was sanctioned for Dharwad. Prakash Javadekar-ji, this is my request to you. Infosys offered its support in setting up the IIIT at
Dharwad. A few days back I had met Shrimati Sudha Murthy and she told me that they are ready to contribute to IIIT at Dharwad. However, for
reasons not known, the Central Government has rejected their proposal. I have not understood this so far and I will come and meet you in this
regard. You may be having a valid reason for rejecting it. But it should be seen whether you can think of changing your entire policy. They were
ready to donate approximately R.50 crore. Your entire building would have been taken care of in that. Why was it not done, Sir? You may kindly
enlighten us in this regard.

I wholeheartedly thank Prime Minister Narendra Modi-ji, Prakash Javadekar-ji, Smriti Irani-ji, Shri Ananth Kumar-ji and all of my colleagues who
supported setting up of an IIIT in Dharwad and to see that IIIT Dharwad becomes one of the best IIITs. Taking this opportunity I invite Prakash

Javadekar-ji on the 315t to come and inaugurate it at its temporary location. Land is being handed over to IIT Society. As early as possible, please
lay the foundation stone. I request you to bring hon. Prime Minister also to lay the foundation stone for that.

With these words, I strongly support this Bill. Thank you very much.

SHRI J.J.T. NATTERIEE (THOOTHUKUDI): Hon. Deputy Speaker, Sir, I wish to express my sincere gratitude to our beloved leader Hon. Chief
Minister of Tamil Nadu Puratchi Thalaivi Amma for giving me this opportunity to speak on the Institutes of Technology (Amendment) Bill 2016.

The Bill seeks to amend the Institutes of Technology Act, 1961 which declares certain Institutes of Technology as institutions of national importance.
The Bill seeks to add six new Indian Institutes of Technology in Tirupati, Palakkad, Goa, Dharwad, Bhilai and Jammu. It also seeks to bring the
Indian School of Mines, Dhanbad within the ambit of the Act. All these institutions will be declared as institutions of national importance. The Bill
provides for incorporation of IIT Dhanbad. It states that until the statutes in relation to IIT Dhanbad are made under the Act, the statutes applicable
to IIT Roorkee will apply to it.

Tamil Nadu under the dynamic leadership of Hon. Chief Minister Puratchi Thalaivi Amma has become a hub of education in the country and has
got a special place in global scenario. In Tamil Nadu we have one of the best IITs in the country — the IIT Madras. The hon. Chief Minister of Tamil
Nadu Puratchi Thalaivi Amma has recently launched seven global R&D centres at the IIT Madras Research Park with state of the art, cross-
functional research centre. The centre is expected to house more than 250 scientists and engineers, IIT Madras is known for innovative initiatives for
the development scientific communities.

IIT-Madras has signed Memorandum of Understanding with foreign universities resulting in cooperative projects and assignments. Industries and
organisations request the faculty of IIT-Madras to undertake assignments channelled through the Centre for Industrial Consultancy and Sponsored
Research. National organisations sponsor programmes of research by funding projects undertaken by the faculty. The IIT-Madras Research Park is
the first-of-its-kind to be established in India. It functions to propel successful innovation in established companies and provide nurturing ecosystem
to startup through incubation efforts and technical infrastructure. Following its success, 50 research parks were planned as part of Startup India
initiative of the Government of India. The Research Park is the primary reason why a large number of startups are incubators at IIT-Madras. To
improve the quality of higher education in India, IIT-Madras came up with an initiative called National Programme on Technology Enhanced Lending
in the year 1999.

For all these innovative programmes, IIT requires more faculty members, more research departments, more student intake and more funds. It
will be good for the scientific developments and industrial growth if the IITs, particularly IIT-Madras are provided with more funds, infrastructure
facilities, and faculty and staff strength in the future. Thank you.

PROF. SAUGATA RQY (DUM DUM): I rise to speak on the Institutes of Technology (Amendment) Bill. I shall be brief and speak for 10 minutes. After
that, Prof. Sugata Bose will speak. Firstly, at the stage of the introduction of the Bill, I opposed the raising of fees of IIT to Rs two lakhs per year. It
is totally against the common people and common students. I tell you from experience. Fifty two years ago, I was admitted to IIT-Kharagpur which I
left later. The fee was only Rs 20 per month to Rs 240 a year. That is why, my parents could afford it. Now you are raising it to Rs two lakhs a year.
You are saying you will give loans and concessions. I think it is totally anti-people; please ask the IITs to reduce the fees immediately.

Secondly, I support the Bill otherwise, for setting up IITs at Tirupati, Jammu, Bhilai, Palakkad, Goa and Dharwad and converting Indian School of
Mines, Dhanbad into an IIT. We wholly support it but I ask the hon. Minister that he has given only Rs 230 crore for six IITs and Rs 100 crore for
Indian School of Mines. This year in financial memorandum it is mentioned. Why have you given so little money? How can IITs initiate on this money?
Please clarify this to me.

Thirdly, I take this opportunity to pay my respect to Pandit Jawaharlal Nehru who first visualized the IIT; I pay my respect to Dr. Bidhan Chandra
Roy, the first Chief Minister of West Bengal, who offered the Hijli Jail in Kharagpur for setting up the IIT. Dr. Bidhan Chandra Roy also got Jnan



Ghosh, a famous Bengali chemist, to head the first IIT. Kudos to them. IIT-Kharagpur was a pioneer in the field and for the first time it opened
courses in naval architecture, aeronautical engineering, and agricultural engineering which is not taught anywhere else in the country. Later, four
more IITs were set up but all with foreign help. Shri Gaurav Gogoi was mentioning that IIT, Guwahati was set up without foreign help. Foreign help
is good because IIT, Kanpur was set up with American help; IIT, Madras with German help; and IIT, Delhi with British help. So, we had foreign help

in setting up these IITs.

Shri Prahlad Joshi mentioned that Shri Narendra Modi is setting up IITs in every State. It is not factually correct. The fact is that eight IITs were set
up in the Twelfth Plan period from 2012 to 2017 during the UPA rule. The College of Engineering Technology, Delhi; IIT, Guwahati; IIT, Roorkee; IIT,
Bhubaneswar; IIT, Gandhinagar; IIT, Hyderabad; IIT, Indore; IIT, Jodhpur; IIT, Mandi; IIT, Patna; IIT, Ropar; and ITT-BHU were set up during the
last Plan. So, it is not factually correct to say that Shri Narendra Modi has taken the initiative. It is good that we must have an IIT in every State. We
must give every State the benefit of high quality teaching and research that IITs present to us.

In the morning, in reply to a Question, the Minister had correctly said that in spite of very good work done by IITs in the past, our IITs are nowhere
in the first 250 ranks of global education. IIT, Bombay is placed between 3515t and 400t ranks; IIT, Delhi and IIT, Madras between 451 St and 500t
ranks; IIT, Guwahati and IIT, Roorkee between 501 t and 600" ranks. So, this shows how far behind we are. The best IIT we have in the Asian

ranking is IIT, Bombay at 54™; no IIT comes above 50" rank in the Asian ranking or even in the BRICS ranking. So, we have to do something to
really improve IITs further. I do not say that they are not good. They are very good. They give the best education in the country. I hope the Minister
will accept that something needs to be done. My suggestion is, you should go for fresh collaboration with top American and British universities like
Pandhi Nehru did. It is not against the interest of the nation. You should go for collaboration with MIT or other top institutes in America, Britain or
China to upgrade the standards of IITs so that we get to international standards. We are not yet having international standards. We must raise our
level.

I would like to mention a few more points. We like Shri Javadekar because he is a polite man and he has the habit of reaching out to the Opposition.
He does not assume the combative stance of his predecessor and picks a fight with the Opposition. I think, this is the correct attitude, to take along
everybody because education concerns our children and we must not fight over education. You find out why Dr. Anil Kakodkar one of our best
nuclear scientists resigned from the Board of Governors of IIT, Bombay. We should persuade such people to come back into this.

Shri Gaurav Gogoi was suggesting that there should be good industry-IIT interfact but my experience is that industry does not contribute a single
rupee to IITs. They set up institutes in their own names. Shri Azim Premji has set up a university; many others have set up universities. They never
contribute to IITs. Shri Sanjeev Goenka of CESC was Chairman of IIT, Kharagpur for five years. How much has his company contributed to IIT? It is
nothing. They want the name and the product of IITs but they do not want to contribute money. Rather, you should reach out to the alumni. You

should, as Minister, call out to the alumni because alumni have done very good work in developing IITs.

You must be knowing that in IIT Kharagpur there is Vinod Gupta School of Management. In school I had a classmate, Sudhakar Shenoy, who later
passed out from IIT Bombay and went to America where he opened an IT firm. He has given million dollars to set up an incubation centre at IIT
Bombay. So, IIT alumni are forthcoming, especially those who are established abroad, to come forward and give money. Please approach them for
getting both money and cutting edge technology. These days only cutting edge technology can survive in this highly competitive world.

Lastly, I will end by saying one small thing. Shri Javadekar, please think of what you can do to improve patrictism in the boys and girls from IIT. I am
told that 80 per cent of the students of IIT Bombay go to America and most of them do not return. We are spending enormous money. I am not in
favour of forcing people to stay in India. Once I went to IIT Kharagpur to address a students gathering. The subject of discussion was, our young
people have sold themselves for a pair of jeans. So, all the boys supported saying "Yes, we have sold ourselves. It is our fundamental right to go to
America". If the best products of our institutions go to America, we sell our brains to make our engineers cyber coolies in America, it is unfortunate
for the country. Let us inculcate, do not do it the RSS way, values in them so that they love the country and stay back. That is my simple request.
....(cercrenror) 3. w3 e, b @ 3 eor wad & @5 aga Diis &) an o) oidl o &, aler agdl ugoran & ..(crazor)

Sir, the last point I want to make is that you have now opened a number of IITs. There will be 16 IITs now. Five-Six IITs, including IIT Guwahati and
IIT Roorkee, are doing well. Roorkee was a University even earlier. But you have to make special efforts to raise the IITs to a level of other IITs. You
must bring up IIT, Tirupati or IIT Palakkad to the level of IIT Bombay. I hope the Minister will announce a programme in this regard. Now, only the
Central Government runs the best institutions. The Indian Institutes of Management, the Indian Institutes of Science, Education and Research are all
international class institutes. I would not say world class as they do not come in the first 200 but they are very good. All efforts should be made to
prevent any politicisation of their management and to see that the best talents get together to produce the best engineers and technologists found
anywhere in this highly competitive world in which India is making a bid to sit at the high table. With these words, Sir, I support the Bill.

SHRI RABINDRA KUMAR JENA (BALASORE): Sir, I seek your permission to speak from this place.

Hon. Deputy Speaker, Sir, I thank you so much for permitting me to speak on the Institute of Technology (Amendment) Bill, 2016. Before I proceed, I
must congratulate the hon. Minister, Shri Javadekar for his new assignment and definitely wish him good luck and good wishes. Like other
countrymen, we also expect him to do the same good work which he has done in the Ministry of Forests and Environment.

I was very keenly listening to the debate on the NITSER Bill and was very keen to see how various senior Members of the House have opined their
very good personal rapport, a long rapport to the extent of 30-40 years and obviously expecting the Minister to give an institute of national
importance in their constituencies. I was wondering, I am a Member having two years of experience and do not have the advantage of enjoying 30-
40 years of personal relation with the Minister, does the Minister have something in his quota to give to the people like us who have just two years
of experience and come from Balasore constituency in Qdisha. Javadekariji, I hope you will keep it in mind.

I stand here to support the Bill on behalf of Biju Janata Dal and the people of Odisha. I was also listening to our learned Member of Parliament from



the Treasury Benches who was very happy to say that this is a historic day because he was lucky enough to get one in his Constituency. This day

has got other significance too. On this day, 58 years back and precisely on 25 th July, 1958, IIT, Bombay was established which is an Institute of not
only national importance but it has also got its own importance in the world at large.

Sir, the Bill seeks to have six new Institutes as IITs and also have ISM, Dhanbad on the lines of IIT. On the face of it, it is a simple Bill just to add a
few more IITs and have one more Institute on the lines of IITs but it is important for us to understand and introspect in the process whether we
have ever diluted the very concept and principle of IIT. IIT is an aspiration of the youth of the country. Over 1.4 million Indian youth and youngsters
sit in the IIT examination and only close to 10,000 get through in the IIT entrance examination. That means out of every hundred students who sit in
the examination, not even one gets through IIT examination. Today, with six more new IITs coming up, the seats will increase to 20,000 to 25,000
which means close to two people will get in from out of 100 people who appear for the examination.

Tomorrow morning there will be headline in the newspaper about this. Our good friends from the Press are there in the Press Gallery. The headline
will say that India is going to have six more IITs. Obviously, the expectation and aspiration of the people of our country will increase.

Now it is important for us to deliberate and understand the very genesis of the IIT. Are we on the right track? Are we compromising it at any point of
time? The genesis goes back to pre-Independence era. After World War II, it was increasingly felt that it is not the capital which is going to
determine the fate of our country, rather it is talent, research scholars, development and innovation which is going to be the order of the day. At this
point of time, Vice Roy Executive Council decided that we must have a Council for Scientific and Industrial Research (CSIR). But the unfortunate part
at that point of time was that we did not have enough qualified engineers. So, we had to sign a protocol with the Government of USA to give some
doctoral associates. Once we got the doctoral associates, the intellectuals in the country felt that this cannot run for long and India has to have its
own resources of talent pool by which we can meet our own requirements. This is the genesis how the IIT came into existence in our country. we
cannot afford to forget this principle which brought IIT into the system.

Having said so, now let us examine where do we stand today after so many years of Independence and after so many years of IIT having come into
place. Eight years back, eight IITs were declared by the last UPA Government. Today, we are coming up with six more IITs. Now in the last 8 years
what has happened? Out of eight IITs that have come up, except IIT, Bhubaneswar, Odisha and IIT, Mandi, rest six IITs have missed the deadline of
starting their construction as per the original schedule. There is a terrible shortage of scholars. Almost all these IITs except one Institute, do not
have desired faculty. This is a serious impediment and is a quality concern for the growth of IITs and the very purpose for which IITs came up in this
country. We have difficulty in finding our place in the international universities and in the top 200 or top 250 list.

15.34 hours (Shri Hukum Singh /n the Chair)

The list is very long. I do not intend to go into the details but I will quickly come on to the few deliverables on which I want the Minister to comment.
You have very rightly said that the quality is the need of the hour We would sincerely urge upon you to please focus on quality because that is the
very essence and concept for which the IITs came into being. The IITs were never set up in the country to produce a few more engineers for getting
jobs at a few thousand rupees. That was never our intention. It was meant for innovation, research, quality and development. For heaven's sake
please do not allow politics to enter into the IIT system. That is the whole thing.

Sir, I come to the next point. Research, development and innovation being the core of education in IITs, this has to be in the policy making system
and you need to have your out of the box thinking making a departure from the stereotype thinking that these institutes have been running this way
so far and this is how it should be run. You have been productive by making out of the box thinking on various issues, please do bring in those kinds
of out of the box thinking in respect of research, development and innovation.

Sir, I have already mentioned about increasing the number of Ph.D students. That should be the hallmark of the IITs. Today, we have got a system
of entrance examination. In the last Bill that we discussed in this House we had seen several hon. Members mentioned about how money is playing
a big role in the entrance examinations and how money is being used to score marks and secure admission. This is virtually diluting the higher
education system in the country. Why can we not have something like the Exit Test? This idea was mooted by our hon. Chief Whip Shri Tathagata
Satpathy. Why can we not have some kind of an Exit Test to find out that the students who are coming out of these institutions have certain
employable quality?

Sir, the last point that I would like to make is about ragging. As an Engineering student I understand the pain and strain of ragging. I literally have
difficulty in expressing that pain in this august House. IIT Kharagpur has taken some steps in this regard. I would like to urge upon the Government
to kindly stop the system of ragging in these institutions, otherwise it is virtually preventing many intellectuals to come into the technical education
system.

While I conclude, I would like to read out a quote which is making rounds in the markets. *Bringing up new IITs is similar to giving birth to more and
more kids without giving proper care to the already existing ones. Existing IITs need family planning instead of more brothers and sisters".

Sir, we are supporting this Bill. So, we are a part and parcel of this Bill. We would expect and also urge upon you to please prove this theory wrong.

Thank you.

SHRI ARVIND SAWANT (MUMBAI SOUTH): Sir, thank you very much for giving me this opportunity to participate in the discussion on this Bill. I rise
to whole-heartedly support the Bill introduced by the hon, Minister..( Inferruptions) & 3t aii? ...(menor) 3 goif amAwai 3 der 21w &)+ (cmermor) An
amendment to the Indian Institute Bill 2016 is being discussed and is to be passed today...( Interruptions) amst aga & ang2 8 za1 &, aci & & T i
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SHRI JAYADEV GALLA (GUNTUR): Mr. Chairman, Sir, thank you for giving me this opportunity to speak on the Indian Institute of Technology
(Amendment) Bill, 2016.

I take this opportunity to congratulate Shri Javadekar for assuming charge of the HRD Ministry. I am sure and confident that with his vast experience
he would achieve the important objective of providing quality education, particularly in technical education at the higher level.

I would also like to place on record the thanks of our State to both Shri Javadekar ji and his predecessor Shrimati Smiriti Irani ji for announcing nine
out of the eleven institutions that were mandated in the AP Reorganisation Act. Out of the eleven institutions that were supposed to be given to
Andhra Pradesh, nine have already been decided and we are waiting just on the Central University and the Tribal University to complete the
obligation.

So, I would like to request, at the outset, to please consider the Central University and the Tribal University also to complete the obligations set out
in this Act.

In spite of 58 per cent of the erstwhile Andhra Pradesh population being in the present Andhra Pradesh State, we do not have a single Central
Institution and all the Institutions have gone to Telangana because they are located in Hyderabad. So, 58 per cent of the population are left denied
of high quality education. We thank the Minister for everything he has done and the Ministry for what it has done. But we beseech him to please pay
special attention to Andhra Pradesh, provide more funds so that we can bring up these institutions at a much faster pace.

I rise to support the Bill moved by Shri Javadekar ji as it gives IIT, Tirupati the legal backing and brings it into the fold of Institutes of Technology Act
and also gives it the tag of an institute of national importance. I welcome this. Tirupati is the abode of Lord Venkateswara and it is also an excellent
educational centre consisting of various universities and institutions.

Our hon. Chief Minister of Andhra Pradesh, Shri Nara Chandrababu Naidu garu aims to make Tirupati a major knowledge hub of the State. As
part of fulfilling his dreams, he has taken steps and brought IIT and other institutions such as IISER and IIIT to Tirupati. So, the people of Andhra
Pradesh, particularly of Rayalaseema, are thankful to our Chief Minister, to our Prime Minister and to the HRD Minister for making Tirupati a
knowledge hub.

Now, IIT, Tirupati is functioning in a temporary campus situated on Tirupati — Renigunta road. The Government of Andhra Pradesh has
provided 500 acres of land for this new campus last year. The objective is to shift it to a permanent campus by 2019. But looking at the allocations
and the pace with which the work is going on, I am doubtful whether it will be completed by 2019. For setting up an IIT, very large amount is
required. But last year, the Government of India had allocated just Rs.40 crore. This year, a sum of Rs.20 crore has been allocated in the budget. At
this pace, I would like to ask the Minister as to how would we able to complete the permanent campus by 2019. Hence, I would request the hon.
Minister to please release the required funds every year. Only then, we would be able to have a permanent campus by 2019.

The House is aware that our Chief Minister, Shri Nara Chandrababu Naidu Garu has a vision and resolve to make Andhra Pradesh as Swarnandhara
Pradesh. As a part of this, he has chosen the location for this IIT at Tirupati as there are large industrial parks like Sri City near Tada. The
Government of Andhra Pradesh also proposes to develop major industrial activity in the Chennai-Nellore-Tirupati triangle area to provide
opportunities of internships and placement for the students studying at IIT Tirupati.

Secondly, about the faculty, recently in March this year, IIT Tirupati has issued an advertisement for recruitment of Assistant Professors,

Associate Professors and Professors for IIT Tirupati, and the last date for submission of applications was 4t April, 2016. But the surprising thing is
that you are recruiting them on contract or deputation basis. Why are we not recruiting them on regular basis? Why do we want to recruit them on
contract or deputation basis? So, I would like to humbly request to hon. Minister to please appoint Professors and other academic people on regular
basis only. That is the only way we can expect quality faculties.

Now we have no regular Director for IIT Tirupati. We have only a Mentor-Director, who is not a regular and exclusive Director for our IIT.
Director, IIT (Madras) is also mentoring IIT, Palakkad. The hon. Minister is aware that to manage three premium institutions of national importance
is not an easy job. So, I would request the hon. Minister to have a regular Director for Tirupati as early as possible. A supplementary advertisement
for recruiting Director may be issued along with the Professors, Associate Professors and Professors as proposed.

About the quality of IITs vis-a-vis other similar institutions in the world, many Members have already spoken. On this subject, I would just like
to add a few points of my own. Recently, as per the QS World University Rankings, not even a single IIT from India has got place in the top 200
institutions in the world. IIT Delhi which was leading from India earlier has slipped from 212th position to 2229 position in the rankings. I would like
to know the reasons behind this. Is it because the Indian universities are lacking academic reputation in the world arena? What are the reasons
behind this? How does the HRD Ministry view this? What efforts the Ministry is going to take to improve the standing of the Indian universities at the
international level?

We all know how well regarded the graduates of IITs, especially the top IITs in the country are viewed all over the world. They are considered
among the brightest employees to be taken by the top 500 corporations anywhere in the world. I have heard a saying that the most difficult thing
about the IIT is getting into IIT. I am not sure whether that is true or not but if I hear everybody else talking about, it seems to be the case.

The selection process by which you select the brightest of the best students in the country is what makes the IITs today. I am sorry to say,



may not be the facilities, may not be the other things but the students, now we have to bring facilities, faculties, research and innovation
capabilities, leadership capabilities to the students and provide them the basis to shine in this world.

Today, if we are having the brain drain and students are leaving IITs to go to foreign universities to get their Master's Degrees and also their
Ph.Ds., and also to join corporations around the world it is because they are not finding such opportunities here today. I am sure that if we provide
these opportunities, we would not have this brain drain, and students would stay back and do research.

Anywhere in the world research is an ecosystem consisting of universities, defence and space organisations, the CSIR laboratories and the
private sector. In India I do not see that ecosystem in place today. Each is an island working on their own. How do we bring all of these together to
really bring more impetus to our research and development capabilities as is done elsewhere in the world? Most of the innovations in science and
technology starts in defence and space, and then, spreads to other sectors. But here we don't have access to interact with the defence and space
organisations — whether it is university or private sector or a CSIR laboratory. One of the most important fundamental parts of that ecosystem is
absolutely necessary.

There is another growing concern and that is about dropouts from IITs.If you look at the statistics, more than 2,000 students have dropped
out from IITs in the last three years alone. Between 2012 and 2015, the drop out was the highest last year when the number of dropped out
students was 757. What are the reasons behind this? I would like to know whether the Minister tried to find out the reasons behind this and if so,
what remedial steps he proposes to take to stop the drop out rate.

HON. CHAIRPERSON: Jayadeviji, please conclude now.
SHRI JAYADEV GALLA: Yes Sir. I am concluding now.

Coming to the end, I have read in newspapers that IITs are trying to hold their Entrance Tests abroad from the next academic session to admit
foreign students. There is a lot of confusion among the students who aim for IITs. They are apprehensive whether the foreign students will be
admitted in addition to our students or they will be part of the total strength or whether there is any cap on foreign students to be admitted into our
IITs. Although it is a very good thing to bring the diversity, I think these are genuine concerns that the students have and I would like the Minister to
address these concerns.

With these observations, I, once again, request the hon. Minister to quicken the process of construction of the new building for IIT, Tirupati by
allocating sufficient funds and to complete it well before 2019.

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Mr. Chairman, Sir, I thank you for the opportunity to given to me.

Sir, the Bill proposes to establish six new IITs and convert the Indian School of Mines, Dhanbad into another IIT. On behalf of the 7elangana Rashtra
Samiti, 1 stand to support this Bill. But, of course, many concerns have been raised not only by the Members, but by the Minister himself about the
quality of education and research in the country.

Shri Pralhad Joshiji mentioned about dilution of standard. While there is no immediate concern about dilution of standard, we have to keep an eye,
because the older IITs like those at Kanpur, Kharagpur, Powai and Chennai definitely have a higher brand value than the new IITs. So, we need to be
concerned about dilution of the brand.

Sir, I was adjunct faculty member teaching Electrical Engineering and I interviewed more than 3,000 Electrical Engineers in the last 25 years. The

quality has really become abysmal. The ABCD of electrical engineering is voltage and current. There are lot of equations and mathematical formulas.
A lot of our students get all the formulas and equations right. But if you ask them the simple question whether there is current because of voltage or
whether there is voltage because of current, most of them do not know. That is the gap between theory and practice. Even the ordinary electricians
know more and that is the gap between theory and practice. We are masters of theory. But when it comes to practice, there is no continuity. The

engineers do not know how to weld and the welders do not know how to engineer.

Recently, a US patent no. 9393168 was granted to a company with which I was associated. IIT engineers worked on it and failed and finally six 12th
Standard drop out apprentices worked on it and the patent was granted about a week back. So, some of our apprentices who are school drop outs
are better than some of our mechanical engineers. Moreover, one of the alarming things is that in the final year they are supposed to do a project
and that is when they really learn. Now-a-days there are shops which sell projects. They not only sell projects, but they also sell project reports. The
students have to just fill the name and submit it. What are the projects? They are Solar Pump Controller, SMS Controller, Robotic Arm, Solar Kits etc.

These are actually toys sold in US for US High School students and here they are submitted as engineering projects.

Sir, many States are proud that they have opened so many engineering colleges. But the Government of Telangana recognised that many
engineering colleges, instead of making the future of students bright, they are destroying. They are ensuring that four years are wasted, a lot of
parents' money are wasted and ensuring that these students are going to be unemployable. Engineers today are among the most unemployable. So,
I am very proud to say that our State has actually closed down 174 engineering colleges which were sub-standard and wasting life of students. I
think we need to take such pro-active steps at the national level.

16.00 hours

Research cannot be in isolation and cross-pollination is very very important. I think, one of the speakers said that IITs are the islands of excellence
in a sea of mediocrity. It is absolutely right. But if you look at the funding, it is Rs. 4,900 crore to the IITs and Rs. 2,500 crore to the NIITs but there
is hardly any money allocated to other States and other engineering colleges. While we are actually funding these elite institutions, let that trickle-
down to the other institutions, the lesser fortunate. Let the IIT curriculum and let the professors also transfer that knowledge and teaching skills
down to the other engineering colleges. The cross-pollination is very important as many speakers said.



Now, coming to the foreign faculty, we definitely need foreign faculty. The best of the universities all over have Indian professors, Chinese
professors, German professors, French professors, etc. But in ours, we hardly see foreign professors. The Government programme called the Global
Initiative of Academic Networks (GIAN) is fantastic. But, I think, it is being misused especially in the University of Hyderabad. That Programme
allows foreign professors to come here. But, who are those foreign professors? They are mostly PIOs, NRIs and OCIs. They come here not because
they are great in their subjects but they come here only because they are from that native place and they want to come to India because they have
to marry off their children.

I think, Prakash Javadekarji has said that research is about not compilation of knowledge but creation of new knowledge. How does new knowledge
get created? You take raw data, convert it into information and convert that information into knowledge and thereafter into wisdom. So, for that, we
need raw data. Many of our institutions are denied this data. The Indian National Centre for Ocean Information Services is in my Constituency and
the data that is required is not available for research. The data is the raw material for creation of new knowledge and that is not accessible because
of multiple laws relating to security and so many other departments.

16.02 hours (Shri Pralhad Joshi in the Chair)

Sir, we have so many buoys in the Indian Ocean. We also have what are called as gliders which we leave them and they glide down to the ocean
bottom collecting all the data. Through our own buoys, we cannot get this data. Definitely we cannot get any data from other countries surrounding
the Indian Ocean. For security reasons, we are not allowed to exchange the data. Also we are not allowed to use Iridium satellite for collection of
this data. Some of these barriers of collection of data need to be removed. There are so many instances, like bio technology in Kerala, German
scientists wanted to exchange data about radio activity and effect on DNA but they could not do that. I think, we need to get those data back. Just
as welders cannot be engineers and engineers cannot weld, we do not have the welding machines in most of the institutes. If there are 60
mechanical engineers, you need, at least, 30 welding machines. Most of the colleges do not have 30 welding machines.

Sir, I am actually very proud to say that 29 to 30 per cent of all IIT students are Telugu speaking students. I am actually very proud but I am not
proud of one factor. It is because these are the places — my State and my neighbouring State — are full of coaching camps. Actually, they are more
like concentration camps. They take a lot of money but they coach them not in the subject of engineering. They coach them in how to get the
highest marks so that they get in. They are actually concentration camps. They teach them theory without practice. These are the students who get
highest marks in electrical engineering without knowing whether voltage causes current or current causes voltage. There are many more points. The
cost of education is important. If you are increasing fee, please ensure that no deserving student is denied because of lack of funds.

I have a couple of suggestions to overcome all these problems. Number one is to bring the industry into the institution and take the institution to the
industry through apprenticeship system and that will really help the quality of engineering.

Lastly, Sir, I am extremely glad that our neighbouring State is bestowed with IIT. It is because, the poor people of Andhra Pradesh should not travel
all the way to Hyderabad for education. Similarly, the poor people should not travel all the way to Hyderabad for justice; let them also have a
separate High Court. Thank you so much, Sir.

SHRI M.B. RAJESH (PALAKKAD): Thank you, Sir, for giving me this opportunity. I wholeheartedly support this Bill to facilitate the setting up of new
IITs and making them as institutions of national importance. Among these six new IITs, the one in Kerala, IIT Palakkad belongs to my constituency.
So, I, in fact, want to congratulate this Government and to express my gratitude to this Government. Despite my strong political differences with this
Government, I would like to thank this Government for making our big dream a reality. This was a big dream and a long-pending demand of the
people of Kerala to have an IIT. Despite being a State which is far ahead compared to other States in the field of education, in the sphere of higher
education, Kerala was denied an IIT all through these years. So, this was a long-pending demand.

I have been making this demand since when I became a Member of Parliament. For the last six years, I have been raising this demand in this
House. I remember; I had raised this in this House almost a dozen times. My first representation as a Member of Parliament to the then Minister of

HRD was regarding IIT Palakkad. Initially I had got a reply that Kerala will get an IIT during the 12th Plan period. To my utter dismay, I got this reply
from the then hon. MoS, HRD, who happened to be from my State, Shashi Tharoor jithe then MoS, HRD. He declared that Kerala will not get any IIT

not only in the 12t" Plan period, even in the 13" Plan period, you are not going to get an IIT. But that dream is coming true now. That long-pending
demand has been met by this Government. So, I once again thank this Government.

Now, coming to some of the issues which matter as far as IITs are concerned, I would like to make three points here. Firstly, the most urgent need
of the hour is to make IITs more inclusive. IITs are not merely institutions of national importance; they are institutions of our national pride. So, we
need to make the IITs more inclusive. What are the challenges in making IITs more inclusive? The first one is fee hike. The Government has hiked
the fees from Rs. 90,000 to Rs. 2 lakh. Now the IIT education has become costlier than education from some private institutions. So, we need to
seriously think about this indiscriminate fee hike.

The second most important issue as a challenge in making IITs more inclusive is the flawed reservation policy. The reservation policy which is
prevailing in our country is not being implemented in IITs properly. The reservation policy is not properly followed not only in admission of students
but also in recruitment of faculty. I would like to request the hon. Minister through you, Sir, that the Government should take stern action, should
take stern steps and the Government should ensure that the reservation policy will be strictly implemented both in admission and in recruitment of
faculties in IITs. Because of paucity of time, I do not want to go into details. The kind of caste discrimination existing in IITs is shocking and
alarming. I would like to draw the attention of the hon. Minister and the whole House to the situation of caste discrimination existing in our IITs and



various other institutions of higher learning.

The reply to Starred Question No. 225 given on 5t August, 2015 in this august House shows that a total of 757 students belonging to the SCs and
STs were thrown out from the IITs in the name of academic performance. Is it not shocking? How can we claim that these IITs are our national
pride? Yes, I agree about the importance of these institutions.

HON. CHAIRPERSON: Please conclude.

SHRI M.B. RAJESH : This is important. I am not going into any other point.

HON. CHAIRPERSON: All your points are important but time constraint is also there.
SHRI M.B. RAJESH : Please give me three or four minutes.

Sir, 757 students were thrown out from the IITs. I have got a copy of that answer and it shows that the IIT, Roorke is notorious for throwing out
students belonging to the SCs and STs. Sir, 675 students were thrown out from the IIT, Roorkee between 2012 and 2015 and from IIT, Delhi — 548
students and from IIT, Kharagpur, 535 students belonging to these sections were thrown out. So, this is an important issue to be dealt with
seriously by the Government.

Now, I will come to my second point.

HON. CHAIRPERSON: You stop with your second point.

SHRI M.B. RAJESH : I am cutting short.

HON. CHAIRPERSON: You please conclude within one minute.

SHRI M.B. RAJESH: I will conclude. Please be generous.

HON. CHAIRPERSON: I am always generous.

SHRI M.B. RAJESH: I have started my speech by congratulating this Government.

In enhancing the quality and standard of the IITs, which is very important, the Anil Kakodkar Committee was appointed in 2010, and the Anil
Kakodkar Committee has made some important recommendations in this regard. I request the hon. Minister to implement these recommendations,
not merely the recommendation of hiking the fees, but other recommendations too. In order to enhance the quality of IITs, they should be
implemented in a time bound manner.

My good friend and my comrade Biju was a Member of the Standing Committee on HRD and he was telling me about the serious and critical
observations made in their Standing Committee Report that many of these eight new IITs, which were started recently, do not have the minimum
quality standards and infrastructure of polytechnics. Is it not a matter of serious concern? So, I hope the Government will address these issues.

I am cutting short and coming to my third point. This is my last point. It is with regard to ensuring democratic space in the IITs. The IITs are
institutions of national importance and only meritorious students reach the IITs. The IITs are centres of production of knowledge. It is not merely
meant to disseminate knowledge. It is meant for production of knowledge and ideas. So, there should be democratic space, freedom of thinking,
debate and dissent. The unfortunate incident which took place in the IIT, Chennai is the ban of Ambedkar Periyar Study Circle. Those incidents
should not happen and should not be repeated. The Government and the hon. Minister should ensure that democratic space and right to dissent and
debate is protected in these centres of higher learning.

Finally, a huge braindrain is taking place in our country. Our money is spent. We are spending only 4.1 per cent of our GDP on education compared to
a small country like Cuba which is spending 18.1 per cent of GDP on education. Public money, public funds are invested for education in the IITs.
Despite this, the students, who are graduated from the IITs, are flying abroad and this braindrain is costing our country in a big manner. So, how can
we bring these students back to the service of the nation? The Government should take that also seriously.

With these words, I conclude. I once again wholeheartedly support this Bill.

DR. SATYA PAL SINGH (BAGHPAT): Sir, Thank you very much for giving me the time.
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SHRI SIRAJUDDIN AJMAL (BARPETA): Respected Sir, I thank you for giving me this opportunity to speak on this important Bill. I support the Bill
while opposing the fees hike. I feel that our Indian students, the meritorious students who are from poor families will not be able to afford it.

The development of any country is directly proportional to its advancement in science and technology including IT sector Government after
Government has neglected North East India. It has got step-motherly treatment. Under the leadership of hon. Prime Minister Shri Narendra Modiji,
people of North East are hopeful that there will be technological advancement in science in the North East.

Minority students are lagging behind in education all over India, especially the minority students of the North-East. I would like to make a
fervent appeal to the dynamic leader Shri Javadekar sahab to sanction one IIT each for Karimganj of Barak Valley, Brahmaputra Valley, and any of
the three places of Nagaon, Barpeta and Dhubri. That is the call of the day. I also request one IIT each for the six North-Eastern States — Manipur,
Tripura, Mizoram, Arunachal Pradesh, Nagaland and Meghalaya.



Respected Sir, South India has produced some of the most brilliant scientists in India because they have got the best facilities. I can assure this
august House that given proper facilities, students of the North-East also can excel in this field and become world beaters. Just a few days back
there was one Igbal Hussain afias Munna who developed a software which was appreciated by the CEO of Microsoft Mr. Nadella. Hon. Minister would
be aware of that. That means talent is there but talent is not encouraged or students do not get proper infrastructure and facilities.

Respected Sir, I on behalf of the people of the North-East, especially of Assam, request the hon. Minister Javadekar sahab to give more emphasis on
establishing new IITs in these places that I have requested and improve the quality of education. Sir, there can be more IITs and there can be more
students but if the quality of education is not improved, we cannot compete on the world stage. All of us know that some of the people running
NASA are from India. Those talents have gone from India. Can we not make our environment conducive enough so that our students do not have to
go outside and can use their potential and talent here for the development of the country?

Last but not least, I am proud to be a part of this august House. I have heard all the orators. They possess excellent knowledge and a tremendous
way of putting forward their points. With such people around, I believe India is poised for better days. Thank you, Sir.
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SHRI SHER SINGH GHUBAYA (FEROZEPURY): Thank you, Hon. Deputy Speaker Sir, for giving me the opportunity to speak on an important bill
— " The Institutes of Technology (Amendment) Bill, 2016".

Sir, without these 'Institutes of Technology', our country cannot make any progress. Hon. PM. Modi ji has given a clarion — call to provide skill-
development to the youth of the country. So, the role of 1.I.T.s and Engineering colleges becomes pivotal if we have to further this agenda.

Sir, I thank the Central Government for providing an I.I.T. at Ropar.  The local students have benefited due to this decision. However, there is a lack
of adequate infrastructure over there. So, I urge upon the Central Government to provide ample fund for this I.I.T. The basic infrastructure work
must be completed at the earliest so that the students do not face any problems.

Sir, Punjab provides maximum foodgrains in the Central Pool. There was a time when Punjab was at the helm of affairs in the realm of technology
too. Ludhiana, Khanna and Gobindgarh were the hub of industries. Students of Punjab who studied outside the state, were able to get employment in
Punjab itself. However, the condition of industries in Punjab is dismal at present. Other neighbouring states provide several facilities and exemptions
to industries as far as taxes and availability of power are concerned.

As such, there has been a flight of industries from Punjab. Punjab was not provided any facility. As a result, in the present scenario, students
of Punjab do not want to opt for technical education as employment in this field in the state is not assured.

Sir, I appeal to the Government to provide a package for technical institutes in Punjab. Industries in Punjab must be provided the same facilities as
those in the neighbouring states. This will check the flight of industries from Punjab to greener pastures. Incentives must also be provided for



technical institutes in Punjab so that these institutes can also provide employment to the local students.

Sir, the SC and OBC students are not being given scholarships for 2-3 years. These institutes are not being provided funds. So, they have become
NPAs.

I urge upon the Central Government to timely release the scholarship amount to the state so that the SC & OBC students do not suffer. Lakhs of
students have found themselves at the receiving end.

Sir, I request the Central Government to release adequate amount of money for the 11T, located in Punjab. This will help the students of Punjab and
neighbouring states like Himachal Pradesh and Jammu & Kashmir. I also support the genuine demands of the neighbouring state Haryana.

Thank you.
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ADV. NARENDRA KESHAV SAWAIKAR (SOUTH GOA): Mr. Deputy Speaker, Sir, I rise in support of the amendment to the Institutes of Technology
Bill introduced by the hon. Minister of HRD.

At the outset, I would like to thank the hon. Prime Minister of India, Shri Narendra Modi ji, as well as the HRD Minister for choosing Goa as
one of the States for setting up of an IIT, one of the premier institutions of our country.

Goa, being an international tourist destination, is also emerging as an education hub. Goans are feeling proud with the setting up of an IIT in Goa,
which is to be set up in my constituency, the southern most part of Goa. In fact, Goans have thanked the hon. Prime Minister for setting up the IIT in
Goa.

It was announced recently that an NIT would also be instituted at a village called Kunkoli. This proposal has been approved by the hon. HRD
Minister. Besides the NIT, the IIT which would be set up, Goa would definitely emerge as an education hub in India.

Sir, I would like to mention here that the first Pharmacy College in Asia was set up in Goa. Besides that, Goa has an Engineering College which is
celebrating its Golden Jubilee this year.

Goa is known for renowned scientists who have contributed to science in India like Shri Raghunath Mashelkar and Dr. Anil Kakodkar who
belong to my State Goa. Besides that, Shri Manohar Parikkar, who is presently the Defence Minister of the country, was the first ITian to be the
Chief Minister of any State in our country. So, we are proud of Shri Manohar Parikkar and I would like to make a mention of it here.

Sir, technology is slowly evolving. From desktop computers now are moving to palm tops. We are moving towards nano technology and our
younger generation would like to be trained in various fields of technology. Therefore, I am quite

confident that under the leadership of our Prime Minister Shri Narendra Modi as well as under the leadership of the HRD Minister Shri Prakash
Javadekar, India would emerge as one of the educational hubs in the world.

With these few words, I thank you for giving me this opportunity to speak on this occasion.

PROF. SUGATA BOSE (JADAVPUR): Mr. Deputy Speaker, Sir, this is a happy day in Parliament. This Lok Sabha is on the verge of approving six new
IITs to be set up at Tirupati, Palakkad, Dharwar, Bhilai, Goa and Jammu and the Indian School of Mines in Dhanbad, which is just across the border
from West Bengal, in Jharkhand is going to be upgraded to an IIT. Just reciting the names of these places is a wonderful reminder of the diversity of
our country.

Whenever I rise to speak in this august House on the subject of education, there is a general expectation that I will speak about quality, excellence
and merit. Today, I would want this House to carefully ponder over the question as to what is merit. I pose this question because I feel that in our
country there is a grave danger of passing of accumulated caste privilege as merit. If there are huge sections of our people who have suffered
historic injustice, then we should be very careful not to label them as people who lack merit. It is our fault that they have not got adequate
opportunities to excel in our schools of higher education.

Now it is often forgotten that the IIT Act was, of course, passed in 1961. But reservations even for the Scheduled Castes and the Scheduled Tribes
to the extent of 22.5 per cent were not extended to the IITs until 1973. That was done under the Prime Ministership of Shrimati Indira Gandhi. The
OBC reservations were not extended until as late as 2006.

I was reading an article by an anthropologist at Harvard University named Ajantha Subramaniam titled ‘Making Merit' published in the Comparative
Studies of Society and History and I was startled to read some of the statistics that were given in that article about IIT, Chennai.

Mr. Deputy Speaker; Sir, you know better than anyone else that our State of Tamil Nadu, ever since the great figure Annadurai showed us the way,
empowered the Backward Castes, the Scheduled Castes and the Scheduled Tribes for decades. But IIT, Chennai is a Central institute. As of 2015,
the numbers may have changed slightly since then, if we look at the figure of faculty members, there were 464 faculty members in the General
Category, 59 in the OBC Category, only 11 in the Scheduled Caste Category and a mere two in the Scheduled Tribes Category. These numbers
cannot be explained by merit alone. These numbers can only be explained by conscious and sub-conscious bias against the disadvantaged sections
of our people in this country. That is why, I said, please do not confuse accumulated caste privilege as merit. Let us not have traditional, cultural
capital be transformed into modern capital in our institutes of technology which are institutes of national importance.

Whenever the question of IIM comes up, we talk of autonomy. Now, of course, it is important to give autonomy to IIT Directors and to
Chairpersons of the Governing Boards of the IITs. This Parliament must always preserve its prerogative, which was under challenge by the HRD
Ministry, to declare institutes of national importance.

Hon. HRD Minister talks about accessibility as being one of his four mantras. We have, actually, now given some accessibility to our IITs and
to our Central Universities to Scheduled Castes and Scheduled Tribes. But the question is, have we given them the feeling of equal citizenship inside
the portals of our great institutions of higher learning? That is why, when students at IIT, Chennai want to set up an Ambedkar Periyar Study Circle,
why should the Dean of students, at the direction of the Central Government, derecognise such a Study Circle? Everyone should be reading the



works of Dr. Ambedkar and of Periyar. That is why, it is very important to go beyond accessibility and give a sense of inclusiveness to our dalit
students, our adivasi students, our OBC students, who are beginning to enter in larger numbers into institutes such as the IITs.

I will, in conclusion, simply elaborate a little bit on a point that I raised in Question Hour this morning. For sometime now, in this Parliament,
in response to the Budget presented by this Government, I have been saying that we should not make a ritual of setting up five new IITs and five
new IIMs every year. I think, the Finance Minister listened to that point when he announced that he was going to have ten public and ten private
institutions that could be selected to become globally competitive. I say this because we have to think very carefully about when we should set up
new institutes and when we should strengthen our existing institutes. And I say this not because I feel that the brand name of IITs will be diluted by
setting up new IITs. I am, actually, in favour of having, at least, one IIT in every State. I hate importing the terminology of the world of commerce
into the world of learning. I do not like the word 'brand', which was used by my friend, Shashi Tharoor, in an article that he wrote on the '‘Brand IIT".
But I am more concerned that we should make sure that we have the human resources to staff the new institutes that we are setting up and that is
why when we select those 20 institutions that will have a special enabling regulatory framework, I think, we should choose the most promising,
existing institutions, a few IITs or Indian Institutes of Science, a few Central Universities and a few State Universities.

Finally, we have paid a tribute to our late Prime Minister, Pandit Jawaharlal Nehru, under whose leadership the IITs were set up in the early
1960s. But I would like to mention today one great scientist from Bengal, whose vision lost out in the immediate post Independence period. His
name was Meghnad Saha. He was the scientist who was appointed to the National Planning Committee by none other than Netaji Subhas Chandra
Bose in 1938.0f course, he also made Jawaharlal Nehru, the Chairperson of this National Planning Committee. But there was a debate between Homi
Bhabha on the one hand and Meghnad Saha on the other in the immediate post-Independence decade. Meghnad Saha was a Member of this august
House. Jawaharlal Nehru listened to Homi Bhabha so that scientific research, especially atomic energy research, became a secretive State-controlled
enterprise. Meghnad Saha had suggested that even nuclear physics research should take place in our finest universities. Those were the days before
the IITs. So, I would like to also urge this Government, while building on the achievements of the past, to also show a new direction of policy for the
future so that the IITs which are very good teaching institutions also become the venues for cutting edge research. Let us support the best Central
and State universities as also incubators of innovative research. If we do that, we will be paying a genuine tribute to a figure like Meghnad Saha
whose grand, farsighted vision was not accepted in the way that it should have been in the early 1950s.

With these words, I would like to thank you very much again, Mr. Deputy Speaker, Si, for giving me this opportunity to speak on the Institutes of
Technology (Amendment) Bill. These are occasions on which we can actually deliberate more broadly on education policy as a whole, Thank you
very much.

SHRI PRAKASH JAVADEKAR: Mr. Deputy Speaker, I am really overwhelmed with the support and the quality of discussion that we had on the two
Bills, the National Institutes of Technology, Science Education and Research (Amendment) Bill and the Institutes of Technology (Amendment) Bill,
for nearly eight hours. On both these days, together, the House debated education which is a very important subject. Shri Gaurav Gogoi, Shri Pralhad
Joshi, Shri 1.).T. Natterjee, Prof. Saugata Roy, Shri Rabindra Kumar Jena, Shri Arvind Sawant, Shri Jayadev Galla, Shri Konda Vishweshwar Reddy,
Shri M.B. Rajesh, Dr. Satya Pal Singh, Shri Jai Prakash Narayan Yadav, Dr. Arun Kumar, Shri Sirajuddin Ajmal, Prof. Chintamani Malviya, Shri
Kaushalendra Kumar, Shri Dushyant Chautala, Shri Sher Singh Ghubaya, Shri Bhairon Prasad Mishra, Shri Rajesh Ranjan, Adv. Narendra Keshav
Sawaikar and Prof. Sugata Bose: I am really thankful to all the Members. I will just cover the important points because I have replied in detail in an
earlier debate on the important issues.

But, Deputy Speaker, I also want to inform the House and seek your permission that a point was raised about 'Dhawar' whether it is 'r' or 'd".
Then we immediately checked up with the State Government also. Recently they have changed it to Dharwad. So we thought that we can amend it
while the Bill is in process and why we should not move an official amendment so that again an amendment need not be carried out. So, I seek your
permission and also seek the permission of the House to move to convert 'Dharwar' into '‘Dharwad'; that amendment, without circulation. That is
what, I would seek your indulgence.

SHRI MALLIKARJUN KHARGE (GULBARGA): Where is Joshi ji? It concerns him; he spoke on it. He left....(Interruptions)
SHRI PRAKASH JAVADEKAR: Yes, where is Joshi ji? That is the problem. That is one thing.

The main issues which emerged again are about quality, faculty, research, innovation, Wi-Fi technology infrastructure. So, I will just narrate what we
are doing. Absolutely, today in IITs, NITs, IIMs, IISERs, IIITs and IIScs, all put together, nearly 1,80,000 students get one of the best education
available in the country. We should make them feel that it is really impacting the lives.

I must start with Bose's comments. I absolutely agree with you. It is not accumulated caste advantage which should be termed as merit. I
believe, if you believe in God, isfwar or anything or do not believe in anything, the nature has not discriminated people while giving intelligence. wmft
@l af FBreft &, Aftver 358 sreR frcen arfée) s seRR B & At 3erchl s Werm? AvE ardl & a6 sRR Jof B e & swdfea vaeer Rerdes @1 9 gan sl
sAfeTe G Ao GG 13 &) 3 Gl @ aﬂﬁm@,mﬁﬁﬁ#uﬁanﬁﬁﬂaﬁmémmaﬂﬁ[ﬁmamaﬁﬁ@?ﬁﬁaﬂﬁmm&iﬁmﬁhﬁzﬁm
fopen S &, 21 @i 31 3 ween aredl g

HON. DEPUTY SPEAKER: Mr. Minister, Knowledge, as you said God has given, but circumstance where he develops, at that time, he may not be &€!.

SHRI PRAKASH JAVADEKAR: Therefore, it is the duty of the society to provide equal opportunity. That equity is also important. So, my four points
have become five points - accessibility, quality, affordability, accountability and equity. All these together is what will make education.

On inclusivity, there is very few percentage who cannot cope up well, who do not get that credit, that percentage of marks in various tests and
therefore, they have to leave in between. That should stop. How can that be stopped? That will be by positive action. What have we decided? We
have decided three or four important actions on that, namely, remediation, building capacities and advisor in IITs. The performance of student is
continuously monitored through class test, laboratory test, assignments, mid-term, end-term, supplementary exams, additional classes and various



other programmes like student mentorship. That is also good.

We talk of ragging. But those involved in ragging is only a few per cent. Major students are good and they can really mentor weaker students.
We should encourage that. That kind of brotherhood should develop on the campus and that is what we are aiming at. Student mentorship,
psychological motivation, career development centre, guidance, counseling - all these are affirmative actions which I am very sure, if we do these
with rigour, if we do these with the spirit, we can change the scene much sooner than we expect and therefore, it has to be inclusive, equitable and
social justice. All should reflect in the education and that is what we aim at.

PROF. SAUGATA RQY (DUM DUM): If you do not allow poor people's sona€; ..
SHRI PRAKASH JAVADEKAR: I am coming to that.

Mr. Saugata Roy Ji opposed the Bill when I introduced the Bill on the fee issue. Let me tell you about that thing. We must understand some facts.
Today, the Government incurs Rs. 6 lakh expenditure per student per year But everyone is not affluent. Therefore, we have to have a graded fee
structure. What is that? The maximum fee is Rs. 2 lakh. That is one third of the actual cost. For whom is this Rs. 2 lakh? The hon. Member Biju was
telling us that in the NIT, the students of SCs and STs have to pay first and then they are reimbursed later. No. In the IITs and NITs, they do not
have to deposit even a single paise. It is a complete fee waiver. Let me tell you that it is a complete fee waiver for the students of the Scheduled
Tribes and Scheduled Castes. So, 23 per cent is covered in that.

The physically handicapped and people, who are earning below Rs. 1 lakh who are very talented, are also having a complete fee waiver.
Coming to the children of people who earn upto Rs. 5 lakh annual income, their fee is not Rs. 2 lakh, they have to pay only Rs. 60,000. Coming to the
children of people who earn upto Rs. 9 lakh annual income, they will be provided interest free loan and interest free loan means repayment is paid
over a period of 10 years. So they will be given much more than we actually charge. So, the major poor section is completely covered through the
various schemes. saifére gar a1 & e Hud @2 33 &, oo 3wlle ol A giew arsl @2 33 &, anu 3err ARt aedl @2 38 &7 g el gl 3 &) anza v arst @2 32 &,
amu @wzar & Those who are capable to pay must pay the fees. =& oft &t 2wrsion aifde, sa ot JENREE car & s &) uag off JwerzE & aw &) 2@ & el s
sueaaR 6 aga s 3 o A oft we soren € Again let me put emphasis on infrastructure. Infrastructure is not just roads, buildings or staff quarters.
That is important. But more important is research infrastructure, and there is tremendous backlog. I do not go into blame game why this was not
done 10 years before. That is not my intention. Now we, all of us together, have to do it. How will we do? We have thought of a Higher Education
Financial Agency, HEFA, Programme which we are taking it finally to the Cabinet. We will announce it soon.

What is there? With the budgeted Rs.1,000 crore commitment, we will appoint one partner in bank and somebody else, a financial institute, to
manage it. It will also put in Rs.1,000 crore. With that Rs.2,000 crore basic core capital, we will leverage Rs.20,000 crore for improving the
infrastructure throughout the IITs and NITs. This amount of Rs.20,000 crore is coming in the next three years. That is very important. So, all that
will be done. So, on the infrastructure backlog, we have already asked all the IITs and NITs to give us the DPRs. So, when we sanction the money,
they should be ready with their DPRs so that the work can start immediately. That is how we will add research infrastructure. So, that is one
initiative.

Many people talked about that even before coming to the IITs, the students have to spend lakhs of rupees on coaching. The students are going to
Kota and everywhere. But there also we are coming with a very innovative idea of IIT-Pal. What is IIT-Pal? IIT-Pal is a free open course which is
available online. I want to make it available through the TV also. Those interested students need not go or rush to the coaching centres but can take
lessons, materials, homewark, tutorial, trial examination and everything here, everything what a coaching centre does. It will be much better and it
is done by the best of the professors of India. We have started recording of it, and we will come out with the IIT-Pal free for all the students. That is
the major initiative which will come. This is my second point.

Everybody talked about research, and I am very happy. IMPRINT is one programme about which I narrated this morning for a minute. Let me again
communicate to the House that when we decided the 10 domains, environment, climate change, advance security, manufacturing technology,
computer science, ICT, advance material, water river scheme, nanotechnology, rural-urban housing, energy security and healthcare, these are all
important sectors for us. We need more new research. We call ourselves as IT superpower. But mind you, we are not producing hardware. That is
one part of the story. But even in software, we have not come out with Google; we have not invented Facebook and Twitter; we have not come out
with Windows; and we have not come out with New Google. So, there are many things even in software, which, as a superpower, we should have
but we could not. But once the Microsoft Chairman, Bill Gates was asked why he was recruiting so many Indian engineers in the Microsoft more than
what they required, he answered, "I am recruiting the Indian engineers in large number because if I do not recruit them here, they will create
another Microsoft in Bengaluru." That is what they were saying. So, the Indians have the capability.

3pIe, WIges i fRaes seanfe; @t wiier 3 SfEerer g w1 ereror 261 2, Aiftval a5 TieT &A1 e U2 ardl 3 b ordf & fp &2 dier @mem gd 8, v aredt et a1 @ 3,
Rt & wat acron ordt 2wrsr § @5 andanddt B aga 202 deog ft 2BRred gu 3| The total number of research fellows is 17,237 whom we pay regular
fellowship.

The number of total research publications was 25,164 and the number of patents filed was 757. We must clap for our young scientists
because we filed 757 patents and of them, patents awarded are 137. So, it is not so that we are doing nothing. Our youngsters are doing many
things. But they can do 10 fold more than this. gt st D2ft @ v g1 ot spon eneT w2 JAwa & dY ag and.and. & B grr B3 den, saferw Rard Jfie sad e sfie
gl-cfter sfarfdmfesar it e &, Rierwr & dacr Iecia wxem) Stan el war © sfie $Ee 3 vw g @ds U ao xal g1 P St &6l ol s ga Aact i Ried
ford @ven 3, gistacat & €1, &1 game Qislacar amey After evaluation of these proposals, 483 proposals are at the final stage of approval. I am sure that
more than 450 proposals will be finally approved. We are providing at least Rs.1 crore to Rs.5 crore for each research proposal as per requirement.
This is what foreign universities were providing to our students and we were not. Therefore, our best of and talented students used to go to foreign
universities because they provide funds for research. Now, they need not go to foreign countries, India will provide them the required finance for
research. That is the initiative of our hon. Prime Minister, Shri Narendra Modi under Imprint India.

Everybody stressed on IIT-industry interaction. The Uchchatar Avishkar Yojana was started in 2015 and we are continuing to improve it further.



Under this initiative, industries' requirements will be taken as seed for research making new innovation, new research and new technology. In this
interaction, the industry will contribute, the Government will contribute and the Ministry concerned will also contribute. We are going with 180
proposals in Uchchatar Avishkar Yojana with a promise of the industry contribution of Rs.136 crore having received in the project. The Domain
Expert Committee has examined and shortlisted 100 projects for sanction. Thus, nearly 500 projects under 'Imprint India' and 100 projects under
Uchchatar Avishkar Yojana will be taken up, which will really start a new innings for research and innovation in India.

Under Start-Up, we have allowed the students to start it even in their hostel rooms. They can give the address of their hostel room officially and
start working under the scheme. So, this scheme is also now picking up. ...(Interruptions)

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPURY): But the Government has reduced funds....(Interruptions)

SHRI PRAKASH JAVADEKAR : Let me clear this that we have not reduced the funds. Fund for IITs, Plan and Non-Plan together, for 2010-11 it was
Rs.1832 crore; for 2011-12 it was Rs.2867 crore; for 2012-13 it was Rs.3320 crore; for 2013-14 it was Rs.3691 crore; for 2014-15 it was Rs.3855
crore; and, for 2015-16 it is Rs.4035 crore. So, there is no reduction in it. It has actually increased. @ifépor feer i3t 313, 33 3 ST AHaT &, 330 DI A
ordt &, ws weon aifde; So, under Start-Up, we are providing facilities, finance and escort services. These are all important for new Start Up. spr @g @t
& ot 3T ul¥vmme s &)

sl uep sforfdmfea frn, Briomr sedw far amsr as oft Roer en - swer) It is the Global Initiative of Academic Network. More than 200 professors from all
over the world, the best of the best teachers have come over here, conducted this course and thousands of students have benefited from it. Now,
643 project proposals have been approved. All the remaining 443 professors from the world's best universities, many of them Indians, also will come
here and teach a course for four weeks, eight weeks or twelve weeks. That is the concept of this programme.

Then, SWAYAM is a big launch to happen. We know of any time money through ATM, but anytime education, anywhere education zaei =1z Sor o1 ordl
S ey &l & qa a1 GI Ioll, d@oeneel B aiferdrel wWiol &, I3 wpsfias W dler wa &) aftver sfEar off Ja=i a1 dars @52 @1 &, S ¥t wro wyon &) oiidl A
@3 dive Yapve aw AR A O A RATRT B ared-arcd Qvenl, tia-uia QR & da wft 3, a6 A acdl s A BA uo A, AR qI-aAr 1, YA
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Fedcar 8, a1 oft &, & oft Roaft RAw @ 2fwen 3, wo RAW st cor 3 32 Bien 3231 gE w2 A &, 321 ol ARDE BT BIRDIIGT DY T ORIl IR
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eflall ot ard-wré &bt art wdl, @s wge dscaqul & @S gloren w1 sier ar smeter 3 ust 8, ag aenss &, oY amwior 3 & &) aaster 3 UST F0 w6l el Auciu sty wWiet 3 A
amean; It can be done if you have strong wi-fi connectivity. Therefore, under the National Knowledge Network, 600 universities and institutions of
national importance have been connected with one GBPS connectivity provided there is a platform for collaborative learning and access to high speed
internet. It is now proposed to expand this to cover all the universities in the country and also expand the coverage to the affiliated colleges even, in
next two years.

Apart from this, all the Central universities in the country are going to be connected through wi-fi networks. Under this, all the class-rooms,
libraries, laboratories, hostels and places frequented by students, even canteens, will be covered by wi-fi. sor 21sfl S8} uz arf-wid dem, g &a @3 33 &
....(wraemor) 21 3wl wopberel $Reeye @ ae a1 ) ...(wmaer) ufmic @ oft @, ... (wrerer) I agree to it. vas €-oler Bigg onar 3 gloga 3, 21 ot e arewn shifdefa
em We have saved Rs. 50 crore. How? &-swiear & fore &2 aforalidt, a2 asicrar amon-amen sifdz Jar ) 33t ool a8l 3 foser 2 5 vaddl & o1 3 2l s
gea &dY, i ol ver.s.dl. w1 aea &l 3rer usdl el 2 wud a5t aren 3 Brewn en, w1 apifoer & anens uz g0l s 75 PR ol 1) $313) SleleIl W) WRIST 3l AE Bl PBITel
ganl 3llz gu @S aca s7 e Pl 3 A E-oroea A ot sol 1176 E-srerean &) o asifeion a2 & SN szan fren, 3231 ofl ewwpor 50 wds wud aane &) All these
experiments are increasing the quality of education. Somebody also raised a very relevant issue f& siorcht Yerde drorl dor aifde) sad o 3oorT s
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18.00 hours
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HON. DEPUTY-SPEAKER: Now, it is six o'clock. If the House agrees, we can extend the time of the House till the Bill is passed.
SEVERAL HON. MEMBERS: Yes.
HON. DEPUTY-SPEAKER: Qkay, the Minister may now continue.

off gepter smadass @ aga At dist 8, & Si-ctor Brere 3 scon & amden, v aeitr A o aga et a1 3w 3, like "Interaction with Defence and Space
Research Organizations". @ scdcet @ fireror &t oreee 8 21g arcet Jysma 8 ot 2nft Aorofter 2re=il B Fsma PrA & sz it Jsmdl uz o anfdser oft s 2xft & @
doth oft @@y, forter oft w3 slie smuadl aames), a=iifts 21 Reara 8 e espbert &9 2adl Bediordt &) @ oteterel woist & 3li2 531 &9 A A1 w2 ackd| saAfe g ot e
&, ot 219ft o 2wrelen 1o &, & JranT oRmIG W §)

I request you once again to allow me to move the amendment where 'Dharwar’ is being replaced by 'Dharwad’, without circulating the same. Thank
you.

HON. DEPUTY-SPEAKER: The question is:

"That the Bill further to amend the Institutes of Technology Act, 1961, be taken into consideration.”



The motion was adopted
HON. DEPUTY-SPEAKER: The House will now take up clause-by-clause consideration of the Bill.
Clause 2 Amendment of Section 2
HON. DEPUTY-SPEAKER: Shri Adhir Ranjan Chowdhury — not present.
Hon. Minister, now you can move your amendment.
Amendment made:
Page 2, Line 2,-
For'Dharwar’

Substitute 'Dharwad' (5)

HON. DEPUTY-SPEAKER: The question is:
"That clause 2, as amended, stand part of the Bill."
The motion was adopted.

Clause 2, as amended, was added to the Bill.

Clause 3 Amendment of Section 3

Amendment made:
Page 2, lines 15 and 31,-
For'Dharwar'

Substitute'Dharwad' (6)

HON. DEPUTY-SPEAKER: The question is:
"That clause 3, as amended, stand part of the Bill."
The motion was adopted.
Clause 3, as amended, was added to the Bill.

Clause 4 was added to the Bill.

Clause 5 Amendment of Section 5

Amendment made:
Page 2, line 44,
For 'Dharwar’

Substitute 'Dharwad' (7)

HON. DEPUTY-SPEAKER: The question is:
"That clause 5, as amended, stand part of the Bill."
The motion was adopted.

Clause 5, as amended, was added to the Bill.

(Shri Prakash Javadekar)

(Shri Prakash Javadekar)

(Shri Prakash Javadekar)



Clause 6 Amendment of Section 38

Amendment made:
Page 3, line 8,-
For'Dharwar’

Substitute 'Dharwad' (8)
(Shri Prakash Javadekar)
HON. DEPUTY-SPEAKER: The question is:
"That clause 6, as amended, stand part of the Bill."
The motion was adopted.
Clause 6, as amended, was added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.

SHRI PRAKASH JAVADEKAR: Sir, I beg to move:
"That the Bill, as amended, be passed."

HON. DEPUTY-SPEAKER: The question is:

"That the Bill, as amended, be passed."

The motion was adopted.

HON. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow, 26th July, 2016, at 11 a.m.
18.04 hours

The Lok Sabha then adjourned till Eleven of the Clock

on Tuesday, July 26, 2016/Shravana 4, 1938 (Saka).
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